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Police en and other Persona 
Kidna ed y Chinese

8. Shri Ra achandra laka
Shri Dhuleshar Meena
Shri Heerji Bhal
Shrt . Pradhanl

Will  the  Minister  o  Eternal 
Attain e leased to state

(a) te nu er o Police en  and 
other ersons ho hae  een  kid
na ed y the Chinese Ar ed Per
sonnel on the IndoTiet order ro 
1st Aril, 1967 todate

()  hether  oern ent  hae 
loded any rotest ith the Chinese 
oern ent in this reard and

(c) i so, the reaction o the Chinese 
oern ent thereto

The Minister o Eternal  Aairs
(Shri M. C, Chaia) (a) As ar as 
the oern ent are  aare, there 
hae not een any cases o kidna
in y Chinese ersonnel alon the 
IndiaTiet order since 1st  Aril, 
1987.

()  and (c).  Do not arise.

Sta Artistes at Jeyore (Orissa)

8. Shri Ra achandra laka
Shri Dhuleshar Meena
Shri Heerji Bhal
ShH K. Pradhanl

Will the Minister o  Inor ation 
and Broadcastin e leased to state

(a) the nu er o sta artistes and 
other  e loyees o  the  AlMndia 
Radio at Jeyore in Koraut District 
(Orissa) at resent and

() the nu er o Scheduled Tries 
and Scheduled Castes a on the

The Minister o Inor ation and 
BtMdeMtinr (Shr K. K.  Shah)

(a) Sta Artistes   . . .   
Other e loyees . . .   

Scheduled Scheduled 
Castes   Tries

() Sta Artiste*   —   —
Othr loye**    

Hindustan Aeronautics  Liited, 
Banalore

86. Shri Ra achandra laka
Shri Dhulesh ar Meena
Shri K. Pradhanl
Shri Heerji Bhal

Will the Minister o Deence e 
leased to state

(a) hether the Hindustan Aero
nautics Liited, Banalore has een 
ale to roduce all co onents indi
enously reuired or aircrat ro
duction

() i not, the reasons thereor and

(c) the ercentae o co onents 
roduced a* resent y the Hindustan 
Aeronautics Liited, Banalore

The Minister o State in the Minis
try o Deence (Shri B. R. Bhaat) 
(a to (c).  No, Sir.  To the etent 
ossile indienous caacity is ein 
uilt u.  The ercentae o  co
onents  roduced  y  Hindustan 
Aeronautics Liited aries ro 80 
er cent to 9 er cent, deendin
011 the tye o aircrat.

Release o E erency Co issioned
Oicers

87. Shri Sheoujan Shastri
Shri Madhu Li aye

Will the Minister o Deence e 
leased to state

(a) hether it is a act that hile 
the  E erency  Co issioned Oi
cers are ein released  ro  the 
Ar y on the round that they are 
oerae, aout 600 Indian Co is
sioned (Reular) Oicers hae een 
ree loyed

() hether it is also a act that 
600 ore such Oicers are likely to 
e ree loyed in the near uture and

(c) i so, hether oern ent ro
ose to reie their olicy in reard 
to the retrench ent and release  o 
E erency Co issioned Oicers and 
ree loy ent o Indian  Co is
sioned Oicers

The  Minister  o  Deence  (Shrt 
S ann Sinh)  (a) es, Sir.
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() No, Sir.  There is no  ied 
uota lor  ree loy ent o retired 
oicers.  Only those retired oicers 
ho a ly or ree loy ent and are 
ound  suitale in all  resects are 
e loyed.

(c) No, Sir.  There is no connec
tion eteen release o E erency 
Co issioned Oicers and ree loy 
ent o retired reular  oicers in 
selected  a ointents.  E erency 
Co issioned Oicers ho are ineli
ile on account o their ae or ho 
hae not een ound it y the Serice 
Selection Boards or rant o Per a
nent Co ission or ho do not ish 
to a ly or Per anent Co ission 
are ein n0le«s*d accoidin to u 
hased rora e durin the years 
196770.  The retired reular oicers 
desirin  ree loy ent hae  een 
e loyed  in  those  a oint ents 
hich reuire etensie roessional 
e erience and aility.

E erency Ce iasteaed  Oicer*
a roachin Forein Dilo atic 

MMoB

88. Shri Sheoojaa Shaatrl
Shri MAhu aaaye

Will the Minister o Deence  e 
leased to state

(a) hether it is a act that  the 
E erency  Co issioned  Oicers 
ho are likely to e released  ro 
the Ar y are a roachin  orein 
dilo atic issions or jos

() hether this as ein  done 
ecause o lack o sustitute e loy
ent o ortunities

(c) hether the Deence Estalish
entAr y Headuarters, Delhi hae 
souht to cur this  tendency  y 
stricter censorshi

(d) hether co aratie Jos and 
other rehailitation arrane ents are 
also ein e anded and

() i sot. the reasons thereore

The D*1**—  o  Deence  (Shri 
S aran Stalk) (a) A e such
cases hae co e to notice.

() It a ears that this is one o the 
any sources o e loy ent hich 
so e o the E erency Co issioned 
Oicers ant to e lore.

(c) No  secial  stes in this con
nection hae een taken y oern
ent.  The  eistin  instructions 
hich orid  serice  ersonnel to 
hae direct  contact  ith  orein 
issions hae een reeated to loer 
or ations ro ti e to tie. They 
hae aain een reeated no.

(d) es, Sir. All ossile aenues 
are ein  e lored to  rehailitate 
the E erency Co issioned  Oi
cers ater their release.

(e) Does not arise.

E erency Co issioned Oicers

89. shri Seeujaa Shastrl
Shri Madhu Ll aye

Will the Minister o Deence  e 
leased to state

(a) hether it is a act that  the 
E erency  Co issioned  Oicers 
stationed in Ladakh and other hih 
altitude stations ere asked to a ear 
or tests y the Selection Board or any 
other Deence Authority ithout i
in the een 8 to 7 hours to de 
accli atise theseles

() hether reresentaties ere 
ade y any o the E erency Co
issioned Oicers in this reard

(c) hether they ere turned do n 
and

(d) it so, the reasons thereor

The  Minister o Deence  (Shri 
Saran Sinh)  (a) to (d).  E er
ency  Co issioned  Oicers  are 
ien  adeuate  notice  rior  to 
a earin eore the Serices Selec
tion Boards or rant o Per anent 
Co issions.  Beore  reachin the 
Serices Selection Boards, they hae 
enouh ti e to recuerate sycholo
ically  and  hysically.  Fro  the 
edical oint o ie, no deaccli a
tisation  is  necessary.  Reresenta
tions in this connection ere recei
ed ro three E erency  Co is
sioned Oicers and these ere reject
ed, as these ere ound to ha ith
out sustance.




